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the enaoachment, which could not be im- 
plemented because of the enactment of the 
Forest (Conservation) Act. 1980 on 
24.1 0.1 980. Encroachments which have 
taken place after 24.1 0.1980 are nto to be 
regularked. 

Angan-wadis Scheme 

2686. SHRl LALIT ORAON: Will the 
Minister of HUMAN RESOURCE DEVEL- 
OPMENT be pleased to state: 

(a) the number of Anganwadis in the 
awntry, Stale-wise; 

@) the amount allocated under this 

scheme for the last three years. Statewise? 

M E  MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE- 
VELOPMENTDEPARTMENTOFYOUTH 
AFFAIRS AND SPORTS AND THE DE- 
PARTMENT OF WOMEN AND CHILD 
DEVELOPMENT (MS. MAMATA BANER- 
JEE): (a) A statement showing total number 
of Anganwadis in the country sanctioned in 
centralsector as on 31.7.1 991 is given in the 
statement4 

(b) A statement showim State-wise 
amount allocated under the centrally spon- 
sored ICDS Scheme during last 3 years is 
given in the Statement-11. 
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